
LOK SABHA DEBATES

L O K  SA B H A

ITednesday, August 3, 1977/
Sravana 12,1889 {Saka)

The Lok Sabha met at Eleven of the Clock 

[ M r . Speaker in the Chair ]

O R A L  A N S W E R S  T O  Q U E S T IO N S

Export of Film  ‘ SH O LA Y ’ to London

*749. SH R I Y A D V E N D R A  D U T T : 
W ill the M inister o f IN F O R M A T IO N  
A N D  B R O A D C A S 'I 'IN G  be pleased 
to state:

(a) whether in m id-M arch, 1975 one 
M r. Sippy had asked tor perm ission from 
the M inistry to be allowed to export 
12 prints of the film ca'.k-d ‘ Sholay’ to 
London, because he had signed a con
tract w ith some firm in Piccadelly for 
exhibition of the film  in U .K . and 
Europe;

(b) whether on enquiry it was found 
that no firm existed in Piccadelly o f the 
name for which exp.irt permissii n was 
sought, and neither there was a firm of 
that name; and

(c) whether in spite o f  this the then 
M inister o f Information and Broad- 
ca-iting perm'Ued the export o f the ^ m  
and if  so, w.iac c'nem a house exhibited 
the film  in England and Europe and what 
was the amount o f money earned and 
in what nam.; and in what account the 
money was deposited ?

T H E  M IN IS T E R  O F  IN F O R - 
l ^ T I O N  A N D  B R O A D C A S T IN G  
(S H R I L . K . A D V A N I): (a) A  request 
received from M/s Sippy Film s in 
January, 1975 for advance im port licence 
for preparation o f 12, 70-mm release 
prim s o f thoir film  ‘ ShoUy* at London 

, was reoommendcd to. the C h ie f Control
ler o f  Imports and Exports (ubject to 
certoia  conditions. T h e  permission was 
granted after M/s S ip p y F ilin s indicated 
that they had sold  eiq n rt rights o f this 
film  to M/s Pinnacle Pictures, London
jo r  Rs; as i -■ '
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(b) T h e Indian H igh  Com m ission, 
London informed Government that they 
had not been able to get any informa
tion about M 's Pinnacle Pictures. On 
receipt o f this information, the C h ief 
Controller o f Imports and Exports was 
requested to take appropriate action 
under the Import Trade Control 
Act.

(c) Subsequently, information fur
nished by Shri G . P. Sippy about the 
standing of M/s Pinnacle Pictures was 
accepted by rhe then M inister o f  In
formation and Broadcasting and the 
C h ief Controller o f Imports and Ex
ports was informed not to take any 
further action on the reference made to 
them earlier.

As regards the cinema-houses which 
exhibited this film in England and 
Europe and the amount of money and 
account in which the money was de
posited, information is not available 
w ith  the M in istry as the export o f  film 
was oil an outright-sale basis.
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‘ ‘ G .P . Sippy is the President o f  Indian 
Picture Producers* Association, 
Bombay and I am inclined to 
rely on the inform ation fur
nished by him  to Joint Secretary. 
T h e  information given by Sippy 
shows that Pinnacle Pictures is 
a wholly owned subsidiary o f 
C h u ltn i (St. Maarten) N . V . T h e 
Board o f Directors o f  the prin
cipal Company consists o f  so 
■lid 80. T h e bank reference 
altout him  speaks very w ell o f

him . He has been reported to 
be a gentleman of some consi
derable worth and his dealings 
have been reported to be very 
satisfactory. A s such there does 
not appear to be any apprehen
sion about the trustworthiness o f 
M/s Pinnacle Pictures, London. 
T h e  deal struck by M/s Sippy 
Film s w ill earn a foreign exchange 
o f 25 lakhs for the country. 
N one o f the conditions imposed 
on M/s Sippy Films appear to 
have been violated.

A s such there should be nn ob
jection in extending necessary per
m ission to M/s Sippy Film s, in 
this case."
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“ (i)  T he advance Import liccnce of 
Rs. 2.5 lakhs w ill be granted sub
ject to an undertaking being ob
tained fcr export obligation at 
the rate o f 270% of the value of 
the import licence.

(2) T h e release prints w ill be got
prepared only from the labora
tories o f M/s Technicolour L td ., 
London, and any change of the 
Laboratory w ill be done only 
w ith the prior approval o f this 
M inistry.

(3) T h e  entire negative material w ill
be re-imported after taking the 
requisite number o f prints w ithin  
a reasonable period o f one month 
from  the date of arrival o f the 
negative in  U .K . I f  for any 
reason the material is required 
to be retained for any further 
period, prior permission w ill be 
obuined.

(4) D urin g the period the material 
is  kept in  U .K . the follow ing 
safeguards may be taken to en
sure safety o f the material and to 
ensure that no extra unathorised 
prints are made.

(3) T h e 70 mm prints on re-import 
w ill be got certified from  the
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Central Board o f Film  Censors 
before public exhibition In India

(6) The exports o f prints o f the film 
for overseas distribution will be 
done only after the film has been 
certified for public exhibition m 
India ”
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sft *TRxT 5ERWTR ftjHNs T O T

^ tt |  f t  * if  q>4 f ,  f*r 
■^ftT^ %  5T«r f t r  OTffaR 

%  ftp t  V l t  OT*T STNft TfcTT I

«ft t^To T IV fH R I ^ | t  : W IST 

qiftar, ^  |  in — *if ^ r t  
*ifw y> f *n£f ^ i % ft*f «ra?f jt r t  

|  f t  9ft fo fo ft *pT iffT  *>pfr «ft, * ff
v f  *tt 'fij’t  ? *rfe m t — fit * f t  

%  "lF<3  w t  *n f r o  % 'i f ^ t  w t  

f t a  t o  % w  f t ?

*ft m \w*n  q * * w f t : K  q ffr  

W W  3 WC % *[OT I flffT !TV

q m &  g mftftw  m

js r-fts r f t  ^^?t |  i 25 $rw  w r  
f t  $ 1 i*i%  n iM tw  
n w frl *rfi^r |  

tfiRT%n$r ir  f t ,  gm>t f* r *tft a rn rrtt 

«ft t̂ To TTfnrWTH ^ | t : 5Tf W IT
^ « t  TO ^ 5TWT?

«ft WHffwi ITlWmt : ^TR^T-^W- 
fvMl̂ Ud f^lT t  I

«ft c^To rm > rm  mî w*
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^ T  ^ 1  It is not Joint Secretary.

It is the Seond Secretary- (Trade):

“ Enquiries w ith our contaCTs in the 
motion picture trade have indicated that 
no firm of distributors named ‘P in 
nacle Pictures. London’ is known in 
the trade circles.

Our contacts feel that it is possibly 
a firm which has been newly started by 
the brother or some other close relation 
o f M r. G . P. Sippy. It may be men
tioned that M r. G . P. S ippy’s sons al
ready own two or three hotels in London 
and it is very like ly  that they are now 
stepping out into the film distribution 
field w ith a view to capitalising on the 
popularity o f the films produced by their 
father.

In view  o f these possible fam ily links 
between Pinnacle Pictures, London, 
and Sippy F ilm s o f India, it would 
appear that the deal between Pinnacle 
Pictures and Sippy Film s referred to 
in  the Ministry- o f I& B  telegram is not 
em ircly  above-board.”

S H R I K A N W A R L A L  G U P T A :
I want to know whether you have made 
an enquiry.

S H R I L . K . A D V A N I : There is no 
formal enquipr as such. T h e entire 
episode js  being looked into.

a ft  ^  w iift
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SH R I L . K . A D V A N I : S ir, it is a 
suggestion for action.

SH R I K . L A K K A P P A : S ir, M r. 
S ip p y is one o f the best producers o f 
films in  this coimtry. I want to know 
what steps are taken regarding the po
pularity o f the film ‘ Sholay’ , how far 
it has been popularised in the outside 
world and what is the foreign exchange 

'  earned. T h is is the most important 
thing and wc have to encourage. T h is 
is a most important theme on social 
satire. It was a satire on socicty here 
in India. Therefore, I would like to 
know how far its popularity has been 
enhanced in London and in how many 
theatres it has been exhibited and what 
foreign exchange has been earned on 
that.

SH R I L . K . A D V A N I : So far as 
foreign exchange is concerned, I have 
answered already. For the other ques
tion, I want a separate notice lo  be 
given.

M R . S P E A K E R : He wants notice.

SH R I K . L A K K A P P A  : Is it not a 
fact that M r. Sippy is one o f the best 
producers in the country and the film  
‘ Sholay’ produced by h i m . . . .

M R . SP E A K E R  : H e wants noticc. 
on that.

SH R I K . L A K K A P P A  : I want to 
know how much is the tax collected on 
this. Rs. 50 crores were collected 
as tax; and he has given that amount to 
the Government o f India. I would 
like to know what is its popularity and 
what is the amount o f foreign exchange 
earned.

M R . S P E A K E R : H e wants notice for
it.

SH R I K . L A K K A P P A ; N otice for 
w hat? 1' ■

SH R I V A S A N T  S A T H fi: It is a direct 
Question: how much f o r e ^  exchange 
‘̂ Sholay”  earned. {Inteh-uptions)

SH R I K . l A K K A P P A ; ...............  •

I. MR: SPEAicmr ̂ : ’^ F  «re ifot to 
be recorded. T h e  ^ in is fe r ,  has said  
f̂hat"^?if i i  a suggestion foi- action.

1 f - . '  •N W fe k tm W .
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M R . S P E A K E R  : N o point o f  order 
during the Q uestion H our.

S H R I K .  L A K K A P P A :............... •

(Interruptions)

M R . S P E A K E R : These are not to 
be recorded. M r. Lakkappa, y r u  can 
give notice o f  the question. He will 
answer it . Please sit down. Once I 
rule ou t, it  is ruled o u t. I f  you want 
a discussion, you can come to my chamber.

R e . S .Q . N o. 751

M R. S P E A K E R  : Before I aUow
qtiestion 751® , I want to know whether 
there is any crim inal investigation, or 
any criminal case.

SH R I J Y O T IR M O Y  B O S U : T h e 
statem ent has made it  quite clear. 
T o  the best o f  m y knowledge, in 
regard to the persons involved in this 
question, there is no criminal case 
pending.

M R . S P E A K E R  : O r criminal investi
gation.

SH R I J Y O T IR M O Y  B O S U  : T h e 
statement says: “ Police have already 
registered a case under S e c t io n s ... .

M R . S P E A K E R  : I want to know 
from  the M inister whether there is 
any criminal investigation.

SH R I J Y O T IR M O Y  B O SU : It 
is g iven  in  the Statem ent.

^  «TT
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M R . S P E A K E R : I have asked the 
M inister,

T H E  M IN IS T E R  O F  E N E R G Y  
(SH R I P. R A M A C H A N D R A N ): In
vestigation is going on.

M R . SP E A K E R  
allow the question.

Then I don’t

♦Not rec 'rded.

© D eath of Workers in the Office o f the General Manager Belbad Colliery.

•7 5 1. S H R I R O B IN  SE N  :
SH R I J Y O T IR M O Y  B O SU  :

W ill the M inister o f E N E R G Y  be pleased to state :

(a) Whether Hurma Bouri and Gona K hoira workers o f Belbad C olliery under Eastern 
Coalfields L td. were tortured in the office o f Belbad C olliery by the Manager Shri Agarwala, 
other officers and chaprasis on 26th A p ril, 1977;

(b) whether Hurma B o u ri, as a result, died in  the office and Gona Khoira died in  Asansol
h o sp ita l; .

(c) whether the Manager i.n collusion with Jamuria Police tried to hush up the case against 
h im self im plicating other officers and chaprasis;

(d) whether the wife o f Gona Khoira lodged a complaint against Shri Agarwala and others;
and

(e) i f  so, steps Government propose to take against Shri Agarwala and other persons 
implicated in this case and to give any compensation to the wives o f late Hurma Bonri and

• Gona Khoira ?

T H E  M IN IS T E R  O F  E N E R G Y  ( SH R I P. R A M C H A N D R A N ) :

(a) to (e) . — A  statement is laid on the T able o f  the House.




